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THE TELEGRAPH WIRES (UNLAW-
FUL POSSESSION AMENDMENT BILL.
1966

THE MINISTER OF STATE IN THE
MINISTRY OF TRANSPORT AND
AVIATION (SHRI C, M. POONACHA):
Sir, on behalf of Shri Satya Narayan Sinha,
I move :

“That leave be granted to introduce
a Biil further to amend the Telegraph
Wires  (Unlawful Possession)  Act,
1950.”

The question was proposed.
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SHRI B. K. P. SINHA (Bihar) : I want
to say something, Sir.

MR. CHAIRMAN : I do not think it
will be helpful.
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Bill. At what stage could he bave raised
this fundamental objection ? Therefore 1

allowed him.
The question is:

“That leave be granted to introduce a
Bill furiher to amend the Telegraph
Wires (Unlawful Possession) Act, 1950.”

The motion was adopted.

SHR] C. M. POONACHA : Sir, I
troduce the Bill.

MR. CHAIRMAN : The House stands
adjourned tdl 2.30.

The House then adjourned for
lunch at half-past one of the
clock,

in-

The House reassembled after lunch at
half-past two of the clock, THE DEepuTY
CHAIRMAN in the Chair.

STATEMENT BY PRIME MINISTER
RE HER VISIT ABROAD

THE DEPUTY CHAIRMAN : Madam
Prime Minister.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Madam
Deputy Chairman, as the House is aware,
I paid an official visit to the United States
from 28th March to 1st April in response
to an invitation from President Johnson.
On the way I broke journey at Paris,
where T met President de Gaulle and Prime
Minister Pompidou. On the return
journey I met Prime Minister Wilson in
the course of a brief stop-over in London.
I also made a halt at Moscow, where I
had discussions with Chairman Kosygin.

In Paris I was received with much
warmth and cordiality. President de Gaulle
showed deep interest in our economic pro-
blems, and assured me of the earnest de-
sire of the French Government and people
to help us in dealing with them. In parti-
cular, the French Government is ready to
help develop further cultural, scientific and
technical co-operation between our two
countries. A team of French technical
experts is visiting India soon in pursuance
of this objective. My talks with the
French President revealed a full under-
standing of our position on various inter-
nat'onal issues and a substantial area of
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many issues. I feel sure that my meeting
with President de Gaulle will further
strengthen the close and friendly relations
between our two countries. Qur President
has already invited President de Gaulle.
The House will recall that some time back
(towards the end of last year) Shr.mati
Pandit personally conveyed the invitation
from the President when she visited
France as our special envoy. I hope
President de Gaulle will find it convenient
to visit our country. He will be a very
welcome and honoured guest.

Before coming to the mwin points
of discussion with President Johmson
and the impressions of my visit to
the United States; I should like to
take this opportunity to tell the House
of the great warmth and graciowness of
the hospitality and courtesy shown to me
by President Johnson and the American
people and to express my sincere thanks to
them for it. I had full and Frank discus-
sions with President Johnson and his col-
leagues, and the broad substance of our
discussions is set out in the joint commu~
nique issued at the end of the visit. A
copy of the communique is placed on the
Table of the House. I  should perhaps
mention briefly the general spirit in which
our talks took place. In the fast changing
world of today, such meetings are neces-
sary even between friends who share
many values in common, Our object was
primarily to establish a close rapport and
understanding, and not to exchange advice
or favours. I believe that in this we
succeeded in full measure—an outcome
which owes much to the cotnplete candour
and mutual confidence with which we ap-
proached our task. The conversations
ranged over a wide field.

President Johnson expressed under-
standing and appreciation of our own
massive efforts to raise the living
standards of our people. He assured
me of the deep intetest of his Gov-
ernment in continuing to assist us in
our efforts to promote such development,
by playing its full part in the Consortium,
which has existed for some years, to mobi-
lise external support for our plans under
the auspices of the World Bank,

On our emergency needs for food,
President Johnson sent an urgent message
to the U. S. Congress immediately after
our discussions, seeking Congressional



